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5019 019 23662/ |KUMAR C.0. NO. 3 |, 5 17 09 No-
2019  |MISHRA OLD 102
)
(se
108878/ (02.12.2 o 2P0 . R, c o, molR Jorder prd. 2
2019|019 Lo BARTK oy [p019-11-29 oo
)
(Se
WP (C) - COURT at
ég§279/ 8?512' 23332/ |S SAMAL [C.O0. [NO. 3 2g?§fl?fgé No-
2019 OLD 102
)
(Se
WP (C) - COURT at
282280/ 8?512' 23282/ |s SAMAL |C.0. [NO. 3 2g?§fl?fgé No-
2019 OLD 102
)
- (se
108881/ (02.12.2 |[g 0 (A K. GENE Order Dtd. oo fat
2019|019 SWATN RAL 2014-12-12 No-
01 L
4)
(Se
WP (C) - COURT
108882/ [02.12. Order Dtd. at
23274/ |s SAMAL |[C.O. [NO. 3
2019|019 So1o oy [p019-11-29 S?—
CMAPL- COURT (Se
108883/ (02.12. 230/20 |TAPAN c.o. o, 3 |order Dtd. at
2019|019 s SWATN 7 lorp C |e018-11-29 No-

4)




WP (C) -

COURT

(Se

108884/ (02.12. Order Dtd. at
23339/ |S SAMAL NO. 3
2019 019 Soie oo 2019-11-29 S?
B (Se
108885/ (02.12. ggég;/ I ;gURg Order Dtd. at
2019 019 ol o 2019-11-29 Z?—
_ (Se
108886/ (02.12. ggégi/ P K ;gURg Order Dtd. at
2019 019 2ot avak o 2019-11-29 Q?—
_ (Se
108887/ (02.12. ?géi;/ s K ;gURg Order Dtd. at
2019 019 Sesg ! |sunpara o 2019-11-29 gf—
(Se
108888/ (02.12. ?gésg/ P K ;gURg Order Dtd. at
2019 019 2000 avak o 2019-11-29 2?—
WP (C) - COURT (Se
108889/(02.12.2 |52 10" |JANMETAY v RL lorder Dtd. at
2019  |019 cole | [paRTDA s 2019-11-29 gf—
CRMIN |(Se
108890/ |02.12. Cljggl\;sz P K DR () Order Dtd. AL at
2019 019 MOHANTY 2019-11-27 MISC- |No-
019
2 16)
_ (Se
108891/ (02.12. ggégé/ M K ;gURg Order Dtd. at
2019 019 NAYAK : 2019-11-29 No-
2019 OLD
16)
(Se
108892/ (02.12.2 |ADMLS- EOEAPATR ;gURg Order Dtd. at
2019 019 5/2019 : 2019-11-29 No-
A OLD
16)
ABLAPL (Se
108893/ (02.12.2 |- 5 e COURT |Order Dtd. at
2019 019 4270/2 NO. 1 [2019-11-29 No-
019 16)
ABLAPL G (Se
108894/ |02.12. - . COURT |Order Dtd. at
2019 019 15269/ gAYASING NO. 1 |2019-11-20 No-
2019 16)
ABLAPL (Se
108895/ (02.12. - A COURT |Order Dtd. at
2019 019 10062/ |MOHANTY NO. 1 [2019-11-29 No-
2019 16)
108896/ |02.12.2 ["PPAFL IR COURT |Order Dtd. (8e
2019 019 L4115, MOHANTY NO. 1 [2019-11-27 2




[ 2019 | 116)
[ ABLAPL (se
151108897/ /02.12.2 |- COURT |Order Dtd. at
0 2019  |o19 45442 [ K BHOL NO. 1 [2019-11-14 No-
019 16)
[ ABLAPL (Se
15108898/ (02.12.2 |- ¢ % RoUT ;gURg Order Dtd. at
1 (2019 019 13033/ oLh 2019-11-22 No-
2019 16)
N WP (C) - (Se
151108899/ 02.12. 14377/ B.K.BARI COURT |Order Dtd. at
2 |2019 019 K NO. 1 |2019-11-28 No-
2015
16)
[ ABLAPL (Se
151108900/ 02.12.2 |- & DAS COURT |Order Dtd. at
3 2019 019 9050/2 NO. 1 [2019-11-29 No-
019 16)
[ ABLAPL (se
15108901/ |02.12. - COURT |Order Dtd. at
4 (2019 019 17335, |0 © JENA NO. 1 [2019-11-29 No-
2019 16)
[ ABLAPL (se
151108902/ 02.12.2 |- s K COURT |Order Dtd. at
5 2019 019 17354/ BEHERA NO. 1 [2019-11-29 No-
2019 16)
[ ABLAPL (Se
15108903/ 02.12. - R R COURT |Order Dtd. at
6 12019 019 16632/ |ALONGAM NO. 1 |2019-11-28 No-
2019 16)
[ ABLAPL CRMIN |(Se
151108904/ 02.12.2 |- P K COURT |Order Dtd. AL at
7 12019 019 15782/ |BEHERA NO. 1 [2019-11-28 MISC- [No-
2019 2 17)
[ ABLAPL (Se
15108905/ |02.12. - S COURT |Order Dtd. at
8 (2019 019 11615/ [BANAMALT NO. 1 [2019-11-29 No-
2019 17)
[ ABLAPL (se
151108906/ 02.12.2 |- J D COURT |Order Dtd. at
9 12019 019 15336/ MUDULI NO. 1 [2019-11-20 No-
2019 17)
[ ABLAPL (Se
16108907/ 02.12. - S P DAS COURT |Order Dtd. at
0 [2019 019 15909/ NO. 1 [2019-11-29 No-
2019 17)
[ ABLAPL (se
16108908/ /02.12.2 |- S DAS COURT |Order Dtd. at
1 |2019 019 15138/ NO. 1 [2019-11-29 No-
2019 17)
16[108909/[02.12.2 [criMc- [a & COURT |Order Dtd. (Se
2 12019 019 2448/2 [BUDHIA NO. 1 |2019-09-16 at




- 019 No-
17)
[ (Se
CRLMC-
16/108910/ (02.12.2 COURT |Order Dtd. at
3 2019 [019 2767/2 |S MUDULL [C.0. g "3 15019-11-15 No-
019
17)
[ ) (Se
16108911/ (02.12.2 (2:5?7432 A K < o. [COURT |order Drd. at
4 [2019 019 SWAIN Y+ lNo. 3 |2019-11-15 No-
019
17)
- CRLMC- COURT (Se
161/108912/102.12.2 379/20 |s K JENA |C.0. INO. 2 Order Dtd. at
5 [2019 019 o . 2019-11-05 No-
19 OLD
17)
- (Se
CRIMP-
16 /108913/(02.12.2 COURT |Order Dtd. at
6 2019|019 1575/2 |H K BHOL [C.0. |5 "7 |2019-11-29 No-
019
17)
[ (Se
16(108914/|02.12.2 |[ELPET- R K c.0 ;gURg Order Dtd. at
7 12019 019 6/2019 BEHERA o . 2019-11-29 No-
OLD
17)
- RPFAM- COURT r1rsT | (°€
16 108915/ (02.12.2 |o"5 7 o 4 panr lc.o. mo. o |O¥der Ded. appma |2
8 [2019 019 o : 2019-11-29 No-
4 OLD L
8)
[ .. MISC. [(Se
16108916/ (02.12.2 |J, " |ASHUTOSH |GENE Order Dtd. APPEA |at
9 12019 019 s MOHANTY |RAL 2012-04-23 L No-
SEC. |5)
[ ABLAPL |M/S (Se
171108917/ 102.12.2 |- HIMANSU c.0 COURT |Order Dtd. at
0 |2019 019 16997/ [BHUSAN Y+ lNo. 9 |2019-11-27 No-
2019  |SUTAR 5)
[ ABLAPL (Se
17108918/ 02.12.2 |- Eéﬁgsm < o. [COURT |order Drd. at
1 12019 019 16971/ |- 00 Y+ lNo. 9 |2019-11-27 No-
2019 5)
[ ABLAPL (se
171108919/ (02.12.2 |- H. K. c.0 COURT |Order Dtd. at
2 |2019 019 16972/ [BHOL Y+ lNo. 9 |2019-12-27 No-
2019 5)
[ ABLAPL (Se
171108920/ (02.12.2 |- DEBASIS c.0 COURT |Order Dtd. at
3 2019 019 16975/ ROUT Y+ lNo. 9 |2019-11-27 No-
2019 5)
[ ARLAPL (se
171108921/ (02.12.2 |- P. K. c.0 COURT |Order Dtd. at
4 [2019 019 16977/ [ROUTRAY Y+ lNo. 9 |2019-11-27 No-
2019 5)
117 [108922/[02.12.2 [aBLAPL M/S (c.0. [COURT |order Dtd. |(se




12019

019 - UNMESH NO. 9 [2019-11-27 at
17002/ |CHANDRA No-
2019 JENA 5)
ABLAPL (Se
108923/ (02.12. - DEBASISH COURT |Order Dtd. at
2019 019 17014/ |ROUT NO. 9 [2019-11-27 No-
2019 5)
ABLAPL (Se
108924/ (02.12.2 |- M. K. COURT |Order Dtd. at
2019 019 17011/ |PATI NO. 9 [2019-11-27 No-
2019 5)
ABLAPL [M/S (Se
108925/ (02.12. - BISWARAN COURT |Order Dtd. at
2019 019 17007/ |JAN NO. 9 [2019-11-27 No-
2019 DALAT 5)
ABLAPL (Se
108926/ (02.12.2 |- N. C. COURT |Order Dtd. at
2019 019 17004/ |SINHA NO. 9 [2019-11-27 No-
2019 5)
ABLAPL (Se
108927/ (02.12.2 |- P. K. COURT |Order Dtd. at
2019 019 17001/ |[BEHERA NO. 9 [2019-11-27 No-
2019 5)
ABLAPL S (Se
108928/ (02.12. - . COURT |Order Dtd. at
2019 019 17021/ gHOUDHUR NO. 9 [2019-11-27 No-
2019 5)
ABLAPL M/ S (Se
108929/ (02.12.2 |- T K.J COURT |Order Dtd. at
2019 019 17000/ |2 2=° NO. 9 [2019-11-27 No-
5019 SAMANTA 5)
ABLAPL (Se
108930/ (02.12. - SURENDRA COURT |Order Dtd. at
2019 019 16846/ |DAS NO. 9 [2019-11-26 No-
2019 5)
ABLAPL (Se
108931/ (02.12.2 |- AMRESH COURT |Order Dtd. at
2019 019 16986/ [MOHANTY NO. 9 [2019-11-27 No-
2019 5)
M/S
ABLAPL (Se
108932/ (02.12.2 |- iéiiUDAN COURT |Order Dtd. at
2019 019 16994/ NO. 9 [2019-11-27 No-
MOHAPATR
2019 5)
A
_ (Se
108933/ (02.12. ?géi;/ M. K. ;gURg Order Dtd. at
2019 019 5019 RATH oLD 2019-11-27 gﬁ—
108934/ (02.12.2 PERAFL | COURT |Order Dtd. (8e
2019 019 17003/ NO. 9 [2019-11-27 No-




. ot | 5

ITA- (Se

181108935/ (02.12. 171/20 C. K. COURT |Order Dtd. at

8 |2019 019 05 BARIK NO. 19 |2019-11-27 No-
5)

[ ABLAPL (Se
181108936/ |02.12. - P. K. COURT |Order Dtd. at

9 12019 019 16999/ |SARANGI NO. 9 |2019-11-27 No-
2019 5)

[ ABLAPL |, (Se
19108937/ 02.12. - i COURT |Order Dtd. at

0 |2019 019 16995/ iOHAPATR NO. 9 |2019-11-27 No-
2019 5)

[ ABLAPL (Se
191108938/ |02.12. - M. R. COURT |Order Dtd. at

1 12019 019 16990/ |BARIK NO. 9 [2019-12-27 No-
2019 5)

[ ABLAPL (se
19108939/ 02.12. - M. R. COURT |Order Dtd. at

2 12019 019 16990/ |BARIK NO. 9 |2019-11-27 No-
2019 5)

[ ABLAPL (se
191108940/ |02.12. - DEBASISH COURT |Order Dtd. at

3 12019 019 16980/ |ROUT NO. 9 [2019-11-27 No-
2019 5)

[ ABLAPL (Se
191108941/ |02.12. - DEBASIS COURT |Order Dtd. at

4 12019 019 16981/ |ROUT NO. 9 |2019-11-27 No-
2019 5)

[ ABLAPL | (Se
191108942/ |02.12. - . COURT |Order Dtd. at

5 12019 019 16988/ iATAPATH NO. 9 |2019-11-27 No-
2019 5)

[ ABLAPL (Se
191108943/ 02.12. - M/S.P.R. COURT |Order Dtd. at

6 (2019 019 16984/ MISHRA NO. 9 [2019-11-27 No-
2019 5)

[ ABLAPL (se
191108944/ |02.12. - P. K. COURT |Order Dtd. at

7 12019 019 16996/ MOHANTY NO. 9 |2019-11-27 No-
2019 5)

[ ABLAPL ||,/ (Se
191108945/ (02.12. - GEETANJA COURT |Order Dtd. at

8 12019 019 16993/ LT MAJHT NO. 9 |2019-11-27 No-
2019 5)

[ ABLAPL (se
191108946/ |02.12. - GANESH COURT |Order Dtd. at

9 12019 019 16989/ |SAHOO NO. 9 |2019-11-27 No-
2019 5)

20/108947/[02.12.2 [aBLAPL [SACHINDR COURT |Order Dtd. (Se
0 2019 019 - A KANHAR NO. 9 [2019-11-27 at




- 16987/ No-
2019 5)
[ ABLAPL (se
201108948/ 102.12. - ASHUTOSH COURT |Order Dtd. at
1 |2019 019 16992/ IMOHANTY NO. 9 [2019-11-27 No-
2019 5)
[ ABLAPL (Se
201/108949/ (02.12.2 |- BALARAM | COURT |Order Dtd. at
2 12019 019 16985/ |SINGH Y+ lNo. 9 |2019-11-27 No-
2019 5)
[ ABLAPL (Se
20108950/ 102.12. - DEBASISH c COURT |Order Dtd. at
3 12019 019 16983/ [ROUT ¥ N0, 9 |2019-11-27 No-
2019 5)
[ ABLAPL (se
201/108951/ (02.12.2 |- SURENDRA |, COURT |Order Dtd. at
4 2019 019 16962/ |DAS Y+ lNo. 9 |2019-11-27 No-
2019 5)
[ ABLAPL (Se
201108952/ 102.12. - A. B. c COURT |Order Dtd. at
5 2019 019 16966/ MALLICK Y lNo. 9 |2019-11-27 No-
2019 5)
[ ABLAPL (se
201108953/ (02.12.2 |- A. . COURT |Order Dtd. at
6 (2019 019 16967/ KALASH ¥ NO. 9 [2019-11-27 No-
2019 5)
[ ABLAPL [M/S (Se
201108954/ 102.12. - AMLAN c COURT |Order Dtd. at
7 12019 019 16968/ |SHAKTI Y+ lNo. 9 |2019-11-27 No-
2019 PAUL 5)
[ ABLAPL (se
20/108955/ (02.12.2 |- M/S S.K. | COURT |Order Dtd. at
8 2019 019 16969/ MOHANTY ¥ N0, 9 |2019-11-27 No-
2019 5)
N ABLAPL Judgement (Se
20108956/ 02.12.2 |- JAYADEBA | court DRI at
9 12019 019 16970/ BEHERA ol o 0550 No-
2019 5)
- ~ (se
21108957/ 02.12. ?56(8)5/ B. K. . ;gURg Order Dtd. at
0 |2019 019 016 |SRHOO oLb 2019-11-26 g])o—
[ TRPCRL COURT CRIMI |(Se
211108958/ (02.12.2 |- ASHUTOSH o o |order ptd. NAL  |at
1 12019 019 110/20 MOHANTY : 2019-11-29 MISC- |[No-
OLD
18 1 1)
[ CRIMI |(Se
211108959/ 102.12. g??f% P. K. c ;gURg Order Dtd. NAL at
2 12019 019 DASH : ‘ 2019-11-29 MISC- [No-
018 OLD
1 2)
121 ]108960/[02.12.2 [CRLMC- [GANESWAR [C.0. [COURT |order Dtd. CRIMI |[(se




12019

019 2549/2 |JAYASING NO. 9 [2019-11-29 NAL  |at
018 H OLD MISC- [No-
1 2)
_ (Se
108961/ (02.12. 22?532 P. K. COURT |Order Dtd. at
2019 019 BARTK NO. 1 |2019-11-29 No-
019
2)
BLAPL- COURT (Se
108962/ (02.12.2 |7, B. P. N0 o |order Dtd. at
2019 019 TUNGA . 2019-11-29 No-
019 OLD 2
BLAPL- (Se
108963/ (02.12. 61822 GANESH COURT |Order Dtd. at
2019 019 SAHOO NO. 1 [2019-11-29 No-
019
2)
Order Dtd. (Se
108964/ 102.12. ?E?g?; A. K. COURT ggéiééi;ent at
2019 019 o MOHANTY No. 1 |Z00eTTER S?—
11-29,
_ (Se
108965/ (02.12. 23?532 . PADHY COURT |Order Dtd. at
2019 019 : NO. 1 [2019-11-29 No-
019
2)
_ (Se
108966/ (02.12. 22?532 B. P. COURT |Order Dtd. at
2019 019 TUNGA NO. 1 [2019-11-29 No-
019
2)
_ (Se
108967/ (02.12. ggég}z M. COURT |Order Dtd. at
2019 019 PARIDA NO. 9 [2019-11-27 No-
016
2)
_ (Se
108968/ (02.12. gz;g}2 P. K. ;gURg Order Dtd. at
2019 019 019 BARTK oLh 2019-11-27 2?—
_ (Se
108969/ (02.12. fzég>2 s. s. ;gURg Order Dtd. at
2019 019 SAHOO : 2019-11-27 No-
019 OLD 2
WP (C) - wriT | (°€
108970/ (02.12. 22441/ C. R. COURT |Order Dtd. BRANC at
2019 019 NAYAK NO. 9 [2019-11-27 No-
2019 H-2
34)
) CHIEF (Se
108971/ (02.12. 1TA TAPAN JUSTIC |Order Dtd. CIVIL at
31/201 |[KUMAR REVIS
2019 019 5 NAYAK E'S 2018-11-28 on . [No-
COURT 1)
ITA-  |TAPAN CHIEF CIVIL |(se
282372/ 8?512' 20/201 |[KUMAR JUSTIC ggﬁzfl?fgé REVIS |at
8 NAYAK E'S ION  |No-




[ [COURT )
[ CHIEF (se
221108973/ (02.12.2 |TTAT  |TAPAN JUSTIC |0order Dtd. CIVIL |
29/201 KUMAR REVIS
6 12019 019 . NAYAK E'S 2019-11-28 on . [No-
COURT 1)
[ CHIEF (Se
221108974/ (02.12.2 |LTA-  |TAPAN JUSTIC |order Dtd. CIVIL 1 ¢
32/201 |KUMAR REVIS
7 12019 019 . NAYAK E'S 2019-11-28 ton | No-
COURT 1)
[ CHIEF (se
221108975/ (02.12.2 |LTA-  |TAPAN JUSTIC |order Dtd. CIVIL |
14/201 |[KUMAR REVIS
8 12019 019 5 NAYAK E'S 2019-11-28 on | [No-
COURT 1)
[ CHIEF (Se
221108976/ (02.12. ;g§201 Eﬁ;ﬁg JUSTIC |Order Dtd. at
9 2019 019 ; NAYAK E'S 2019-11-28 No-
COURT 1)
[ CHIEF (se
231108977/ (02.12. igé201 ;ﬁ;ﬁg JUSTIC |order Dtd. at
0 12019 019 5 NAYAK E'S 2019-11-28 No-
COURT 1)
__” ) (Se
231108978/ (02.12. 25£g>2 T. K. EEAMBE Order Dtd. at
1 12019 019 MISHRA 2019-11-29 No-
007 RS
1)
[ ABLAPL [\, (Se
231108979/ 102.12. - A PATTAN COURT |Order Dtd. at
2 2019 019 17018/ |10 NO. 9 [2019-11-27 No-
2019 1)
N WP (C) - (Se
23108980/ 02.12.2 |1,/ " |ONDHARA COURT |Order Dtd. at
3 12019 019 PRADHAN NO. 9 [2019-11-05 No-
2019
1)
[ ABLAPL (Se
231108981/ 102.12. - BALARAM COURT |Order Dtd. at
4 12019 019 17016/ |SINGH NO. 9 [2019-11-27 No-
2019 1)
N BLAPL- COURT (Se
23108982/ [02.12.2 | /)3~ [B. P. N0 o |order Dtd. at
5 12019 019 TUNGA : 2019-11-29 No-
019 OLD S
[ ABLAPL (Se
23108983/ /02.12.2 |- giﬁﬁiN COURT |Order Dtd. at
6 12019 019 17013/ |70 NO. 9 [2019-11-27 No-
2019 1)
T ABLAPL (se
23108984/ (02.12.2 |- P. N. COURT |Order Dtd. at
7 12019 019 17012/ |BEHERA NO. 9 [2019-11-27 No-
2019 1)
23]108985/[02.12.2 [aBLAPL [G. COURT |Order Dtd. (Se
8 2019 019 - JAYASING NO. 9 [2019-11-27 at




[ 17005/ |H No-
2019 1)
[ ABLAPL (se
231108986/ (02.12.2 |- SAILENDR |, COURT |Order Dtd. at
9 12019 019 17006/ A BISWAL : NO. 9 |2019-11-27 No-
2019 1)
[ RBLAPL [ o o (Se
241108987/ 102.12.2 |- PATTAI;IAI c COURT |Order Dtd. at
0 |2019 019 17019/ K : NO. 9 |2019-11-27 No-
2019 1)
[ ABLAPL (Se
241108988/ 02.12.2 |- MOHAN c COURT |Order Dtd. at
1 12019 019 17015/ BEHERA : NO. 9 |2019-11-27 No-
2019 1)
[ ABLAPL (se
241108989/ (02.12.2 |- MOTILAL |, COURT |Order Dtd. at
2 |2019 019 17009/ |MISHRA Yt INO. 9 [2019-11-27 No-
2019 1)
[ ABLAPL (Se
241108990/ 02.12.2 |- MOTILAL c COURT |Order Dtd. at
3 12019 019 17010/ MISHRA : NO. 9 |2019-11-27 No-
2019 1)
[ ABLAPL (se
241108991/ /02.12.2 |- P. K. c COURT |Order Dtd. at
4 12019 019 17017/ MOHANTY : NO. 9 |2019-11-27 No-
2019 1)
[ ABLAPL (Se
241108992/ 102.12.2 |- BALARAM c COURT |Order Dtd. at
5 12019 019 16978/ |SINGH : NO. 9 |2019-11-27 No-
2019 1)
[ ABLAPL (se
241108993/ (02.12.2 |- SATLENDR |, COURT |Order Dtd. at
6 (2019 019 16979/ |A BISWAL : NO. 9 |2019-11-27 No-
2019 1)
[ ABLAPL (Se
241108994/ /02.12.2 |- M. R. c COURT |Order Dtd. at
7 12019 019 16979/ [NAYAK Y INO. 9 [2019-11-27 No-
2019 1)
[ ABLAPL (se
241108995/ 102.12.2 |- P. K. c COURT |Order Dtd. at
8 |2019 019 16974/ |DAS : NO. 9 |2019-11-27 No-
2019 1)
[ ABLAPL (Se
241108996/ (02.12.2 |- s. C. . COURT |Order Dtd. at
9 12019 019 16982/ ROUTRAY : NO. 9 |2019-11-27 No-
2019 1)
[ ARLAPL (se
251108997/ 102.12.2 |- B. P. c COURT |Order Dtd. at
0 |2019 019 16823/ |TUNGA : NO. 9 |2019-11-26 No-
2019 1)
125[108998/[02.12.2 [ABLAPL [T. R (c.0. [COURT |order Dtd. |(se




12019

019 - DAS NO. 9 [2019-11-27 at
13871/ No-
2019 1)
ABLAPL CRIMI |(Se
108999/ (02.12. - B. R. c.0 COURT |Order Dtd. NAL at
2019 019 14940/ |MOHANTY Y NO. 9 |2019-11-27 MISC- [No-
2017 1 1)
BLAPL- |ARUN (Se
109000/ (02.12.2 |g 5 e ¢ o. [COURT |order Dtd. at
2019 019 019 JATT NO. 9 [2019-11-27 T?_
_ (Se
109001/ (02.12. 222532 & oms  lc.o. |[COURT lorder Drd. at
2019 019 : ¥ NO. 9 |2019-11-27 No-
019
1)
Order Dtd. (Se
109002/ 02.12.2 [CLAPL” [PRATAP coury |2919711- at
5019 019 8523/2 |KUMAR C.0. |yo. g |¢7Judgement No-
019 BARTK . Dtd. 2019- 1?
11-27,
(Se
BLAPL- |P. K.
109003/ 102.12. COURT |Order Dtd. at
2019 (019 8888/2 MAHAPATR [C.0. lyo g |2019-11-27 No-
019 A
1)
WP (C) - (Se
109004/ |02.12.2 |,/, 09 |ARTATRAN |, |COURT [Order Dtd. at
2019 019 A NAYAK Y NO. 9 [2019-11-27 No-
2019 1)
WP (C) - [NANDA wrrr | (5€
109005/ 102.12. COURT |Order Dtd. at
5019 019 21044/ [KISHORE  |C.O. | 0" 0 o000 17 oy BRANC |~
2019 [ROUT : H-2 o)
(Se
WP (C) -
109006/ (02.12. 20785/ BALARAM c.0 COURT |Order Dtd. at
2019 019 SINGH Y NO. 9 |2019-11-27 No-
2019
9)
WP (C) - MANAST (Se
109007/ 102.12.2 /ooy lucinbane |0 o, [COURT  jorder Dtd. at
2019 019 Y NO. 9 [2019-11-27 No-
2015 |a
9)
_ (Se
109008/ (02.12. ?gég;/ P. K. c.o COURT |Order Dtd. giigc at
2019 019 JENA ¥ NO. 9 |2019-11-27 No-
2019 H-7
15)
(Se
WP (C) -
109009/ (02.12. GENE Order Dtd. at
2019  |019 12476/ |B.C.SAHU o, p 2019-11-06 No-
2019
15)
109010/ (02.12. ?gigi; TOFAN c.o. |br (5 [order Dta. (ie
2019 |019 Jolo | |[PRADHAN 77T 2019-11-27 -




WP (C) - (Se
109011/ /02.12.2 GENE Order Dtd. at
2019 (019 12345/ |P.KARAN |pay, 2019-07-23 No-
2019
15)
ABLAPL (Se
109012/ (02.12.2 |- TOFAN co COURT |Order Dtd. at
2019 019 17020/ |PRADHAN Y NO. 9 |2019-11-27 No-
2019 15)
(Se
WP (C) -
109013/ 1(02.12.2 GENE Order Dtd. at
2019  |019 8992/2 |I.PANDA  |ony 2019-11-29 No-
011
15)
(Se
WP (C) -
109014/ /02.12.2 GENE Order Dtd. at
2019|019 9076/2 D.NAYAK g,y 2019-09-16 No-
012
15)
(Se
WP (C) -
109015/ (02.12.2 GENE Order Dtd. at
2019  |019 8291/2 |D.NAYRK |ony 2019-07-10 No-
019
15)
WRIT
BRANC |(Se
WP (C) - H at
;8?316/ 8?512'2 7046/2 |I.PANDA EiiE Sgﬁgfl?fg% (DIVI |No-
008 SION |101
BENCH |)
)
WRIT
BRANC |(Se
WP (C) - H at
;83317/ 8?512'2 7045/2 |I.PANDA EiiE 2§f§f1?32§ (DIVI |No-
008 SION |101
BENCH |)
)
(Se
WP (C) - at
109018/ (02.12.2 GENE Order Dtd.
8175/2 |I.PANDA No-
2019 019 018 RAL 2019-11-27 101
)
(Se
WP (C) - at
109019/ (02.12.2 GENE Order Dtd.
4904/2 |I.PANDA No-
2019 019 018 RAL 2019-11-27 101
)
(Se
WP (C) - at
109020/ (02.12.2 GENE Order Dtd.
12809/ |I.PANDA No-
2019 019 2011 RAL 2019-11-27 101
)
109021/ (02.12.2 [wP(C)- I PANDA GENE Order Dtd. (Se
2019 019 6466/2 | ° RAL 2019-11-27 at




018 No-
101
)
(Se
WP (C) - at
109022/ (02.12. GENE Order Dtd.
6465/2 |I.PANDA No-
2019 019 018 RAL 2019-11-27 101
)
(Se
WP (C) - at
;8?323/ 8?512' 6464/2 |I.PANDA EiiE No-
018 101
)
(Se
WP (C) - at
109024/ (02.12. GENE Order Dtd.
16645/ |I.PANDA No-
2019 019 5014 RAL 2019-11-27 101
)
(Se
WP (C) - at
109025/ (02.12. GENE Order Dtd.
6463/2 |I.PANDA No-
2019 019 018 RAL 2019-11-27 101
)
(Se
109026/ (02.12.2 |gyce ) (B R. -6 Order Dtd. o
2019 019 019 MOHANTY 2019-11-27 101
)
(Se
WP (C) - at
109027/ (02.12. GENE Order Dtd.
5483/2 |I.PANDA No-
2019 019 015 RAL 2019-11-27 101
)
(Se
WP (C) - WRIT
109028/ (02.12. GENE Order Dtd. at
2019  |019 20674/ |T.PANDA |ppp 2019-11-27 BRANC |yo-
2011 H-9
51)
(Se
WP (C) -
109029/ (02.12. GENE Order Dtd. at
2019 019 9397/2 |I.PANDA RAL 2019-11-27 No-
019
51)
(Se
WP (C) -
109030/ (02.12. GENE Order Dtd. at
2019  |019 4984/2 |I.PANDA - |ony 2019-11-27 No-
019
51)
(Se
WP (C) -
109031/ (02.12. GENE Order Dtd. at
2019 019 4981/2 |I.PANDA RAL 2019-11-27 No-
019
51)
' WP (C) - (Se
109032/ (02.12. GENE Order Dtd.
2019|019 égzé5/ B-K-PATL fpay, 2019-11-20 ZE_




(Se
WP (C) -
109033/ (02.12. order Dtd. at
2019 (019 15717/ B.X.PATL |C.O. 2019-11-20 No-
2019
51)
WP (C) - (Se
109034/ (02.12. 12345/ TOFAN GENE Order Dtd. at
2019  |019 PRADHAN |RAL 2019-08-21 No-
2016
51)
(Se
WP (C) - WRIT
109035/ (02.12. GENE Order Dtd. at
2019 (019 7041/2 IN.SRHOO gy, 2015-05-11 BRANC yo-
015 H-3
14)
WA— (Se
109036/ (02.12.2 |5 o [K.MOHANT |GENE Order Dtd. at
2019 [019 Y RAL 2019-11-22 No-
19
14)
TA- (Se
109037/ (02.12. GENE Order Dtd. at
2019 (019 74/200 |I.PANDA |ppy, 2019-11-27 No-
1
14)
ABLAPL (Se
109038/ (02.12.2 |- S.K.BISW |GENE Order Dtd. at
2019  [019 13964/ AL RAL 2019-11-06 No-
2019 14)
ABLAPL (Se
109039/ (02.12. - P. K. c.0 Order Dtd. at
2019 |019 17381/ [momanTy |©°O- 2019-11-29 No-
2019 14)
_ (Se
109040/ (02.12. 22?532 P. K. - Order Dtd. at
2019|019 MOHANTY |©°©° 2019-11-27 No-
019
14)
ABLAPL (Se
109041/ |02.12. - R.C.MOHA |GENE Order Dtd. at
2019 [019 15911/ |RANA RAL 2019-11-22 No-
2019 14)
_ (Se
109042/ (02.12. 222532 SRINIBAS |, Order Dtd. at
2019|019 MOHANTY |=°©- 2019-11-27 No-
019
14)
TRP (C) (Se
109043/ (02.12. - GENE Order Dtd. at
2019|019 250/20 P-NAYAR par 2019-08-22 No-
18 14)
_ (Se
109044/ (02.12. igsggo © oanpa |GENE Order Dtd. at
2019|019 : RAL 2019-11-27 No-
7
14)
1109045/ [02.12.2 [sTREV- . panpa  |CENE Order Dtd. (Se
2019|019 36/200 |*° RAL 2019-11-27 at




B 5 No-
14)
N STREV- crvIn | (€
291]109046/ (02.12.2 37,200 |T.PANDA GENE Order Dtd. REVIS at
9 2019  |019 : RAL 2019-11-27 No-
2 TON
4)
- ) (Se
30109047/ (02.12.2 igsggl © panpa |GENE Order Dtd. at
0 12019  |019 : . RAL 2019-11-27 No-
4)
- ) (Se
30109048/ (02.12.2 igsggl - panpa  |GENE Order Dtd. at
1 12019  |019 : : RAL 2019-11-27 No-
4)
B ) (Se
30109049/ [02.12.2 igsggl ¢ panpa |GENE Order Dtd. at
2 12019 019 - . RAL 2019-11-27 No-
4)
- ) (Se
301109050/ [02.12.2 Egsggo - panpa |GENE Order Dtd. at
3 12019  |019 : : RAL 2019-11-27 No-
4)
N STREV- crvin |(5©
30109051/ (02.12.2 23550 |GENE Order Dtd. ceuTe [at
4 12019  |019 : RAL 2019-11-27 No-
6 TON
4)
- ) (Se
30109052/ (02.12.2 fg?ggo © panpa |GENE Order Dtd. at
5 12019  |019 : RAL 2019-11-27 No-
04
4)
BLAPTL— CRIMI (Se
301109053/ 1(02.12.2 2274/2 H.K.PATR |GENE Order Dtd. NAL at
6 2019  |019 A RAL 9999-12-31 MISC- |No-
019
3 3)
- (Se
WP (C) - WRIT
30109054/ (02.12.2 GENE Order Dtd. at
7 2019  |o19 9330/2 |S.BEHERA |ppy 2019-06-04 BRANC oo
019 H-0
49)
30109055/ |02.12.2 |"E(©)~ GENE Order Dtd ;ie
8 12019  |019 17898/ |S.M.DHAL |pp 2019-11-20 No-
2011
49)
301109056/ |02.12.2 |"EL{C)~ COURT |Order Dtd ;ie
9 2019  |019 22197/ [P.K.JENA [C.0. ln0 g |7019-11-27 No-
2019
49)
[ S CHIEF (Se
31/109057/(02.12.2 JUSTIC |Order Dtd. at
0 12019  |019 8?28/2 PLKLJENA 1C.O. g g 2019-11-26 No-
COURT 49)
131109058/ [02.12.2 |ABLAPL [nKHAYAGA [GENE | Order Dtd. |(Se




12019

019 - KHAYA RAL 2019-08-29 at
4398/2 |ROUTRAY No-
019 49)
P (C) - CHIEF (Se
109059/ (02.12. JUSTIC |Order Dtd. at
2019 019 53223/ P.R.JBNA 1C.0. pg 2019-11-28 No-
COURT 49)
WP (C) - COURT wrIT |'5€
109060/ (02.12.2 5700 H. K. co. lno. 3 [order Dtd. senne 2t
2019 019 015 [BHOL omp 2019-12-02 g3 |No-
11)
cMP- wriT | (°€
109061/ 02.12.2 |- [DINABAND |, |COURT [Order Dtd. arane |2t
2019 019 HU NAYAK |~°°° INO. 1 |2019-12-02 No-
017 H-10
57)
WP (C) - (Se
109062/ 102.12.2 |70 20" [B. C. .o, [COURT order Dtd. at
2019 019 PANDA Y+ INo. 5 |2019-11-29 No-
2009
57)
WP (C) - (Se
109063/ (02.12.2 |5c,0 IN. C. .o, |COURT |order Dtd. at
2019 019 STNHA Y+ INo. 22 |2019-11-29 No-
016
57)
BLAPL- |GANESWAR (Se
109064/ (02.12. 9457/2 |JAYASING |C.0O COURT |Order Dtd. at
2019 019 Y+ No. 9 |2019-11-27 No-
019 H
57)
BLAPL- (Se
109065/ (02.12.2 |g,o > [ASHUTOSH |, |COURT |Order Dtd. at
2019 019 MOHANTY Y+ No. 9 |2019-11-27 No-
019
57)
BLAPL- (Se
109066/ (02.12.2 |g,0, > |JAGANNAT |, |COURT [order Dtd. at
2019 019 H KAMILA |~°°° INO. 9 |2019-11-27 No-
019
57)
ABLAPL (Se
109067/ 02.12.2 |- SARAT - ;gURg Order Dtd. at
2019 019 17193/ |DASH " o 2019-11-29 No-
2019 57)
ABLAPL (Se
109068/ (02.12.2 |- SARAT - ;gURg Order Dtd. at
2019 019 17172/ |DASH " onn 2019-11-29 No-
2019 57)
BLAPL- [M/S.ASHO (Se
109069/ (02.12.2 |gy & |77 .o, |COURT |order Dtd. at
2019 019 019 U SAHOO NO. 9 [2019-11-27 No-
57)
BLAPL- (Se
109070/ (02.12. 94462 KABITA c.0 COURT |Order Dtd. at
2019 019 019 PATRA Y+ N0. 9 |2019-11-27 No-

57)




o : —
321109071/ (02.12.2 T?f?ZO SRINIBAS COURT |Order Dtd. i;i;; at
4 2019 o019 MOHANTY NO. 9 |2019-11-29 No-
14 L
5)
[ ABLAPL (Se
321109072/ 02.12.2 |- RAGHUNAT | ;gURg Order Dtd. at
5 2019  |019 17191/ |0 BEHERA | ="~ |°7° 2019-11-29 No-
2019 5)
[ WRIT
BRANC |(Se
321109073/ (02.12.2 |"ELO)~ o k. COURT |5 rder Dtd. H at
6 2019 019 10106/ |5k €.0. NO- 2 1r019-11-29 (DIVI No-
2018 OLD STON |102
BENCH |)
)
(Se
32109074/ 102.12.2 giéié; B. c o, ol% Jorder prd. o
7 |2019 o019 So1o | [BEHERA oim 2019-11-29 e
)
(Se
ABLAPL
32(109075/(02.12.2 |- P. K. . ;gURg Order Dtd. ;E_
8 2019 019 17176/ |BEHERA : : 2019-11-29
OLD 102
2019 )
T (Se
321109076/ (02.12.2 g%ﬁfga ASHUTOSH COURT |Order Dtd. ;z_
9 2019 019 MOHANTY NO. 24 [2019-11-29
19 102
)
(Se
33109077/ (02.12.2 232?3; D. K. . COURT |Order Dtd. ;z_
0 2019 o019 016 NAIK NO. 7 |2019-11-28 e
)
WP (C) - wriT | (°€
331/109078/ (02.12.2 11946/ G. N. c COURT |Order Dtd. BRANC at
1 2019 o019 DAS ‘O~ INo. 1 |2019-11-18 No-
2019 H-5
20)
[ WE (C) CHIEF (se
331109079/ [02.12.2 7] g0 6. N. . JUSTIC |Order Dtd. at
2 2019 |o19 So1o | |PBS O lgrs 2019-11-18 No-
COURT 20)
[ W (C) - CHIEF (Se
331/109080/ (02.12.2 11948/ G. N. c JUSTIC |Order Dtd. at
3 2019 o019 Jo1o | |DAS O lgrs 2019-11-18 No-
COURT 20)
T ABLAPL (se
33(109081/[02.12.2 |- M. R. . COURT |Order Dtd. at
4 2019 o019 17008/ |BARIK ‘O INO. 9 |2019-11-27 No-
2019 20)
133[109082/[02.12.2 [wP(C)- [PRADIPTA [C.O. [COURT [order Dtd. [(se




12019

019 21323/ |KUMAR NO. 9 2019-11-27 at
2019  |MOHANTY No-
20)
WP (C) - COURT wrrT | '5€
109083/ (02.12. 21823/ P. K. NO. 3 Order Dtd. BRANC at
2019 019 So1g | |[BARIK orm 2019-11-27 goa  [No-
46)
WP (C) - (Se
109084/ (02.12.2 |, 0" BRUNDABA COURT |Order Dtd. at
2019 019 N NAYAK NO. 9 12019-11-27 No-
2019
46)
(Se
WP (C) -
109085/ (02.12.2 |, ooo" [BRUNDABA COURT |Order Dtd. at
2019 019 N NAYAK NO. 9 |2019-11-27 No-
2019
46)
WP (C) - (Se
109086/ (02.12.2 |,, o0 M/S.S.P. COURT |Order Dtd. at
2019 019 BARTK NO. 9 12019-11-27 No-
2019
46)
(Se
WP (C)- N. K. WRIT
109087/ (02.12. COURT |Order Dtd. at
2019 (019 21687/ |SATAPATH NO. 9 |2019-11-27 BRANC INo-
2019 |y H-2
45)
p (C) - CHIEF (Se
109088/ (02.12.2 |} g5}, RAGHUNAT JUSTIC |Order Dtd. at
2019 019 ol | |H BEHERA E'S 2019-11-26 No-
COURT 45)
_ (Se
109089/ [02.12. giéi;/ E;iﬁ; COURT |Order Dtd. at
2019 019 019 |bamAT NO. 9 12019-11-27 No-
45)
WP (C) - (Se
109090/ (02.12. 21942/ P. K. COURT |Order Dtd. at
2019 019 BARTK NO. 9 12019-11-27 No-
2019
45)
ABLAPL (Se
109091/ (02.12.2 |- NIRANJAN ;gURg Order Dtd. at
2019 019 17209/ |SAHOO oim 2019-11-29 No-
2019 45)
ABLAPL (Se
109092/ (02.12.2 |- s. c. ;gURg Order Dtd. at
2019 019 17195/ |SAHOO orm 2019-11-29 No-
2019 45)
TRP (C) (Se
109093/ [02.12.2 |- M. R. COURT |Order Dtd. M.J.C |at
2019 019 109/20 ROUTRAY NO. 9 [2019-11-29 No-
19 6)
TRP (C) (Se
109094/ (02.12. - S. K. COURT |Order Dtd. M.J.C |at
2019 019 74/201 [BISWAL NO. 9 [2019-11-29 No-
9 17)




CRIMI |(se
109095/ (02.12. 25??32 M. M. < o, COURT |order Dtd. NAL  |at
2019 019 PANDA Y+ INO. 10 |2019-12-02 MISC- |No-
018
1 6)
CRIMI |(Se
109096/ (02.12. Egéi?z M. M. - ;gURg Order Dtd. NAL  |at
2019 019 PANDA O : 2019-12-02 MISC- |[No-
018 OLD
1 1)
TRP (C) (Se
109097/ 02.12.2 |- s. K. - ;gURg Order Dtd. at
2019 019 69/201 |MOHANTY T ’ 2019-11-29 No-
OLD
7 1)
BLAPL- COURT (Se
109098/ (02.12.2 |gfoo > [BALARAM |, |- lorder Dtd. at
2019 019 STNGH o . 2019-11-29 No-
019 OLD 0
(Se
109099/ 02.12. ?528;/ P. K. - ;gURg Order Dtd. at
2019 019 019 | [MISHRA oip 2019-11-29 T?_
BLAPL- COURT (Se
109100/ |02.12. 9594 /2 P. K. c.o. Ino. 2 Order Dtd. at
2019 019 BEHERA O : 2019-11-29 No-
019 OLD 5
_ (Se
109101/ (02.12. 522232 H. K. c.0 COURT |Order Dtd. at
2019 019 BHOL Y+ No. 9 |2019-11-28 No-
019
1)
_ (Se
109102/ (02.12. 532232 B. P. < o. [COURT |order Drd. at
2019 019 TUNGA Y+ INo. 9 |2019-11-28 No-
019
1)
WP (C) - (Se
109103/ (02.12. 21105/ BIKRAM c.0 COURT |Order Dtd. at
2019 019 BEHERA Y+ INo. 9 |2019-11-26 No-
2019 b
WP (C) - (Se
109104/ |02.12. 10183/ G.JAYASI |GENE Order Dtd. at
2019 019 NGH RAL 2019-07-16 No-
2019
1)
(Se
WP (C) -
109105/ (02.12. GENE Order Dtd. at
2019 019 13403/ |S.D.JENA |pp 2019-11-06 No-
2019
1)
WP (C) - (Se
109106/ (02.12. 21364/ MANAS c.0 LOKADA |Order Dtd. at
2019 019 PATT Y- ltaT1 |2019-11-22 No-
2017
1)
109107/ 02.12. giégi; MANAS .o, [LOKADA Order Dtd. (ie
2019 |019 017 | |PATI ¥ lLaTi [2019-11-22 -




N | | 5

WP (C) - wrIT |'5€
36 [109108/102.12.2 |5, -0 |A.K.MISH |, - |LOKADA [Order Dtd. arane |2
1 12019 019 RA Y+ lLaT1 |2019-02-27 No-

2011 H-6

24)
B WP (C) - (Se
36109109/ 02.12. 14778/ A.K.MISH co COURT |Order Dtd. at
2 |2019 019 RA Y+ INo. 3 |2019-09-19 No-

2019

24)
N WP (C) - wrIiT | 'S¢
36109110/ 02.12. 5560 /2 GANESH GENE Order Dtd. BRANC at
3 12019 019 SAHOO RAL 2009-11-30 No-

009 BT o)

[ WRIT
BRANC |(Se
36109111/ (02.12. 256(%; D. K. - ;gURg Order Dtd. }(IDIVI ;E_
4 |2019 019 ols | [MALLICK oLb 2019-12-02 ston |16
BENCH |)
)

. SECON |(Se
36(109112/(02.12.2 |7 ;o [MANAS GENE Order Dtd. D at
5 12019 019 59 JENA RAL 2018-02-02 APPEA |No-

L 4)
W SA- Judgement (Se
36109113/ 02.12.2 |7, o [PITABAS |, o |COURT Dtdg 019~ at
6 12019 019 NAYAK Y No. 1 . No-

99 07-29 5
T ABLAPL (se
361109114/ 102.12.2 |- A.K.MALL |GENE Order Dtd. at
7 12019 019 16989/ |IK RAT 2019-11-27 No-

2019 4)
- CMAPL- (Se
36109115/ /02.12. 606,20 G.JAYASI |GENE Order Dtd. at
8 12019 019 9 NGH RAL 2019-11-25 No-

4)
[ WRIT
BRANC |(Se
36109116/ (02.12. qugég)/; R.K.BEHE |GENE Order Dtd. I?DIVI ;E_
9 2019 019 o0 e RA RAL 2019-10-14 ston  |loe
BENCH |)
)
(Se
371109117/ (02.12. 257(2;; S.N.SHAR |GENE Order Dtd. ;E_
0 12019 019 Solo | MA RAL 2019-11-28 oe
)
_ (Se
371109118/ (02.12. DZ’H;?/*ZO MOTILAL |GENE Order Dtd. at
1 12019 019 MISHRA  |RAL 2019-10-29 No-
02 106




- . SECON |(Se
37[109119/(02.12.2 [707° 0 IC.R. GENE Etire Ord D at
2 |2019 019 e NAYAK RAT ptire braer APPEA |No-
L 4)
[ ] (Se
37109120/ [02.12. D;égéZO b % pas |GENE Order Dtd. at
3 12019 019 R RAL 2019-11-26 No-
15
4)
N FA- FIRsT |(5€
371109121/ 02.12. 177/19 ANIL GENE Order Dtd. APDPEA at
4 [2019 019 SAHOO RAL 2014-08-13 No-
98 L
4)
N FA- FIRsT |'5©
371109122/ 1(02.12. 178/19 ANIL GENE Order Dtd. APPEA at
5 12019 019 SAHOO RAL 2014-08-13 No-
98 L
4)
[ ABLAPL (se
371109123/ 02.12. - B. DAS c.0 COURT |Order Dtd. at
6 12019 019 15138/ [°° Y+ lNo. 1 [2019-11-29 No-
2019 4)

NIC




